
units amerable to such incident and take immediate 
penal action under the statutory provisions.

(c) The steps taken by the G overnm ent for 
withdrawal and rehabilitation of children working in 
hazardous occupations including those working in bidi 
and firework industry (include (i) ensuring compliance 
of the implementation of the Child Labour Prohibition 
and Regulation) Act 1986 and the provisions concerning 
children in other labour laws; (ii) sanctioning of 76 
National Child Labour Projects to cover about 1.5 lakh 
ch ildren in the ch ild  labour endemic states; and
(iii) sanctioning of funds for carrying out surveys in 123 
districts and for awareness generation activities in 133 
districts. With a view to rehabilitating children working 
in hazardous occupations in the State of West Bengal, 
6 National Child Labour Projects have been sanctioned 
for coverage of 12,000 children. Apart from this, funds 
have been released to 7 districts for carrying out survey 
and awareness generation activities against the evils of 
child labour. As per the recent Supreme Court judgement 
on child labour, the State Government has also been 
given comprehensive guidelines regarding the manner 
in which children working in hazardous occupations 
are to be withdrawn from work and rehabilitated as also 
the manner in which the working conditions of children 
working in non-hazardous occupations are to be 
regulated and improved upon.

[English]

Discontinuation of Serials

886. SHRI MUKHTAR ANIS : Will the Minister of 
INFORMATION AND BROADCASTING be pleased to 
state :

(a) whether some TV serials have been discontinued 
by the Doordarshan DD and its various production 
Kendras since April 1, 1996;

(b) it so, the details thereof and the reasons therefor;
and

(c) the number of episodes already telecast of these 
serials?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) to (c) The information is being collected 
and will be laid on the Table of the House.

Short Fall on Revenue

887. SHRI NARAYAN ATHAWALAY : Will the 
Minister of COMMUNICATIONS be pleased to state :

(a) whether a massive revenue short fall to the 
extent of Rs. 1500 cr. during 1996-97 is feared on 
account of default in payment by basic services licence 
holders;

(b) if so, the details thereof; and

(c) the steps taken/proposed in regard to deal with 
the problem?

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) : (a) and (b) As against the total 
estimated amount of Rs. 2074.72 crores in the form of 
Licence Fee, only Rs. 19.20 crores have been received 
so far. Four of the eight LOI holding companies have 
filed suit in the Delhi High Court against the encashment 
of their Earnest Money Bank Guarantees.

(c) The LOI holding companies have raised certain 
issues relating to Licence and Interconnect which are 
expected to be resolved shortly.

Construction of New Building of Railway Stations

888. SHRI ANANTH KUMAR : Will the Minister of 
RAILWAYS be pleased tc state :

(a) whether the Government are contemplating for 
the construction of new buildings of Railway Stations in 
Karnataka;

(b) if so, the details thereof; and

(c) the names of the Railway Stations which are 
modernised/renovated during 1993-94, 1994-95 and 
1995-96 and proposed for renovation during the current 
year?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.

(c) M odern isa tion /renova tion  of s ta tion s  is 
undertaken as warranted by increase in volume of 
passenger traffic and on age-cum-condition basis. Works 
in this regard are undertaken at stations wherever so 
warranted by including suitable works in Railway's 
Annual Works Programmes. No state wise details of 
stations are maintained by Railways.

Running of EMU Trains

889. DR. ARVIND SHARMA : Will the Minister of 
RAILWAYS be pleased to state :

(a) whether it is a fact that Electric Multiple Unit 
(EMU) trains have been put into operation for daily 
commuters from the satellite towns of National Capital 
region;

(b) if so, the details thereof;

(c) whether EMU trains have been running from 
Delhi/New Delhi to many destinations located as far as 
100 kms. like Aligarh, Palwal and Panipat;

(d) if so, the details thereof;

(e) whether no such facility has been provided to 
commuters at Bahadurgarh and Jind/Rewari railway 
stations; and



THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d) Yes, 
Sir. At present EMU trains are running on Delhi/New 
Delhi-Ghaziabad-Aligarh, Delhi/New Delhi/Nizamuddin- 
Faridabad-Palwal-Mathura sections and MEMU services 
on Delhi/New Delhi-Panipat-Arnbala section.

(e) and (f) Delhi-Bahadurgarh-Rohtak-Jind and 
Delhi-Rewari sections are not electrified and therefore 
running of EMU trains on these sections is operationally 
not feasible at present. However, adequate number of 
conventional passenger services (including push pull 
services on Delhi-Rohtak-Jind section) are catering to 
the requirement of the passengers on these sections.

Railway Travel Agencies in the Country

890. SHRI SOUMYA RANJAN : Will the Minister 
of RAILWAYS be pleased to state :

(a) the number of railway travel agencies functioning 
in the country at present, zone-wise; and

(b) the number of travel agencies which were given 
contract in Bhubaneswar alongwith the time by which it 
came into existence?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) The number 
of Rail Travellers’ Service Agents functioning on various 
zonal railways are as under :

Central Railway 42
Eastern Railway 20
Northern Railway 193
North-Eastern Railway 7
North East Frontier 2
Railway
Southern Railway 104
South Central Railway 21
South Eastern Railway 21
Western Railway 45

(b) No Rail Travellers’ Service Agent is functioning 
at Bhubaneshwar.

[Translation]

Extension of Telephone Exchanges/Services

891. SHRI JAYSINH CHAUHAN : Will the Minister 
of COMMUNICATIONS be pleased to state :

(a) whether any special scheme has been prepared 
by the Government for the extension of telephone 
exchanges and telephone services;

(b) if so, the details thereof;

(c) if not, the reasons therefor;

(d) whether the Government propose to take up 
extension work during 1997-98;

(e) if so, the details thereof, State-wise, district- 
wise; and

(f) if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) : (a) to (c) There is no special scheme 
for extension  of Telephone exchanges se rv ices . 
However, annual Plans are prepared each year for 
extension of Telephone exchanges/services covering 
creation/expansion of New Telephone exchanges, 
introduction of S.T.D. route and Integrated Services 
Digital Network services.

(d) to (f) Yes Sir.
Details for extension work for 1997-1998 are not 

yet finalised.

[English]

Licences/Permits to Myanmar Displaced 
Indian Repatriates

892. SHRI ANAND RATNA MAURYA : Will the 
Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware of provisions 
for priority in matter of Licences Permits to Myanmar 
displaced Indian Repartiates on humanitarian basis;

(b) if so, whether any Burma displaced Indians have 
applied for Licences/Permits for telephone booths/book 
stalls etc. at New Delhi/Delhi Railway Stations;

(c) if so, the details thereof; and
(d) the steps being taken by the Government in this 

regard?
THE MINISTER OF STATE IN THE MINISTRY OF 

RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Instructions 
were issued by the Ministry of Home Affairs to the State 
Governments in 1965 that apart from the grant of 
business loans to repatriates from Burma, priority may 
also be given to them in the matter of grant of licences, 
permits, etc. where these are required for any occupation 
or trade. These instructions are still in operation.

(b) No, Sir.

(c) and (d) Do not arise.

Travel Circuit in Kerala

893. SHRI T. GOVINDAN : Will the Minister of 
TOURISM be pleased to state :

(a) whether Government of Kerala has sent a 
proposal to the Union Government for the approval of 
a travel circuit covering Malabar region of the State;

(b) if so, the details thereof; and
(c) the action taken by the Union Government 

thereon alongwith the financial assistance provided or 
proposed to be provided for the purpose?

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF TOURISM (SHRI SRIKANTA JEN A ):
(a) Yes Sir.


